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Sfcrl Bathi: Therefore we have a
programme of building quarters 
there also.

Shri t .  R. Cfaato a Vett l : Have Gov-
ernment also any information about 
the working conditions of the people 
who are all hurled together in small 
coinfested groups?

Shri Hathi: There Is a shortage of 
office accommodation also. That has 
come to the notice of Government and 
we are expanding the office buildings 
also.

Shrimati Savitri Nigam: May I
know if there is a particular scheme 
for the construction of houses which 
is going to be completed in the near 
&ture?

Shri Hathi: So far as quarters are
concerned, we have already taken a 
decision and they are being construct' 
ed.

ShH S. C. Samanta: May I know 
whether any financial help or loan 
is proposed to be given to those who 
have lands and want to construct 
houses?

Shri Hathi: No, Sir. This pro-
gramme consists only of building extra 
office accommodation and quarters for 
the staff.

Shrim ati Renu Chakravartty: May
I know whether the offices of the 
Chief Inspector of Mines and of the 
Regional Labour Commissioner will 
be bifurcated and a part of this work 
will be taken to the area of Bara- 
jaroda because of difficulty of com-
munications which makes it difficult 
for the workers to rush up to Dhan- 
bad all the time?

Shri Hathi: It is a suggestion for
action.
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on the Table of the House. [See Ap-
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Shri Nambiar: At what stage is the 

construction of the fertiliser factory 
in Neyveli which is going to produce 
a by-product from Neyveli in lig-
nite?

Shri Nanda: I do not have details 
about Neyveli at the moment. If m f  
hon. colleague has it, he might give 
the information.

Shri Yallamanda Reddy: How many 
of these factories have commenced 
production and, if so, in which State?

Shri Nanda: At the beginning tH 
the Third Five Year Plan we had in  
production five units.

Shri Thlnuaate Ba«t la i t  a fact 
that the lke»ce issued to a  company 
to  start a fertiliser ffcctory in Ytt»*
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f c h a p a t a a m  h a s  n o t  b e e n  u t i l i s e d ?  I f  
so , a r e  a n y  a l t e r n a t i v e  a r r a n g e m e n t s  
b e in g  » m a d e  t o  s t a r t  t h e  f a c to r y  
t h r o u g h  s o m e b o d y  e ls e ?

S h r i  N a n d a :  T h e r e  is  a  p r o c e d u r e  
a b o u t  t h a t  w h ic h  i s  f o l l o w e d  a n d  
a f t e r  a  c e r t a i n  p e r io d  o t h e r  s t e p s  a r e  
t a k e n .  B u t  m y  in f o r m a t io n  is  t h a t  
a  l i c e n c e  h a s  b e e n  i s s u e d  a n d  a c c o r d -
in g  t o  t h e  t e n t a t i v e  p h a s e d  p r o g r a m -
m e  s u b m i t t e d  b y  t h e  p a r t y  t h e  p l a n t  
w i l l  g o  i n t o  p r o d u c t io n  b y  t h e  1 s t 
M a rc h , 1904.

M r .  S p e a k e r :  S h r i  M o r a r k a .

S h r i  T h i r u m a l a  R a o :  S i r ,  'm y  q u e s -
t io n  h a s  n o t  b e e n  a n s w e r e d .  M y  
q u e s t i o n  w a s  'w h e th e r  t h e  t h a t
w a s  a l l o t t e d  a  l ic e n c e  h a s  b a c k e d  
o u t  a n d ,  i f  i t  is  a  f a c t ,  w h e t h e r  a n y  
a l t e r n a t i v e  a r r a n g e m e n t  is  b e in g  
m a d e .  H o w  c a n  h e  s a y  t h a t  th e  
f a c to r y  c a n  g o  in to  p r o d u c t io n ?

S h r i  N a n d a :  I  h a v e  a n s w e r e d  a c -
c o r d in g  to  t h e  in f o r m a t io n  b e f o r e  m e  
t h a t  a  t e n t a t i v e  p h a s e d  p r o g r a m m e  
h a s  b e e n  s u b m i t t e d  b y  th e  p a r ty .  
T h is  is  m y  in f o r m a t io n .

S h r l  M o r a r k a :  M a y  I k n o w  w h e th e r  
t h e  p r o g r e s s  m a d e  s o  f a r  b y  t h e  v a r -
io u s  f a c to r i e s  is  a c c o r d in g  to  s c h e -
d u le  a n d  to  t h e  s a t i s f a c t io n  o f  G o v -
e r n m e n t  o r  w h e t h e r  th e s e  f a c to r ie s  
w o u ld  s t a r t  p r o d u c t io n  o n ly  in  t h e  
f in a l  y e a r  o f  t h e  T h i r d  F iv e  Y e a r  
P la n ?

S h r l  N a n d a :  I n  a  n u m b e r  o f  c a s e s  
t h e y  w i l l  a d h e r e  to  t h e  s c h e d u le ;  in  
s o m e  c a s e s  t h e r e  m a y  b e  d e la y .

Shrl Shhrananjappa: I n  r e g a r d  to  
t h e  f a c t o r y  t h a t  is  p r o p o s e d  t o  b e  
lo c a te d  in  M y s o re ,  m a y  I  k n o w  it*  
c a p a c i ty  a n d  w h e n  i t  w o u ld  b e g in  
f u n c t io n in g ?

M r .  S p e a k e r :  I t  w o u ld  b e  d e f f ic u lt  
to  jf iv e  a n  a h s w e r  w i th  r e g a r d  to  
e a c h  f a c to r y .

S h r i  S h a n  L «1 S a r a f :  I s  t h e  h o n . 
M in is t e r  a w a r e  t h a t  d a t a  h a v e  b e e n  
c o l le c te d  a n d  p r o j e c t  r e p o r t  p r e p a r e d  
t o r  t h e  f f t c t o r y  t o  b e  s e t  u p  in  K a s h -
m ir ?

S h r i  N a n d a :  T h e y  a r e  c o n s id e r in g
t h a t  a lso .

S h r i  M . R . K r i s h n a :  M a y  I  k n o w
w h e th e r  w e ig h ta g e  w o u ld  b e  g iv e n  
to  th e  S t a t e s  w h ic h  a r e  p r e d o m in a n t -
ly  a g r i c u l t u r a l  a n d  i f  so  w h a t  is  t h e  
r e a s o n  f o r  t h e  G o v e r n m e n t  o f  I n d ia  
t u r n i n g  d o w n  t h e  r e q u e s t  o f  t h e  
A n d h r a  P r a d e s h  G o v e r m e n t  f o r  t h e  
s e t t in g  u p  o f  a  f a c to r y  i n  t h e  p u b l ic  
s e c to r?

S h r l  N a n d a :  T h e r e  a r e  to  b e  tw o  
f a c to r ie s  in  A n d h r a  P r a d e s h .

S h r i  M . R . K r i s h n a :  I m e a n  i n  th e
p u b l ic  s e c to r .

S h r i  U . M . T r iv e d i :  T h e  h o n .  M in -
i s t e r  s a id  t h a t  a  f a c to r y  w i l l  b e  lo c a t -
e d  in  M a d h y a  P r a d e s h  a lso .  M a y  I 
k n o w  th e  p la c e  w h e r e  i t  w i l l  b e  
lo c a te d ?

S h r i  N a n d a :  T h e  in f o r m a t io n  is  in  
t h e  s ta t e m e n t  t h a t  h a s  b e e n  la id  o n  
th e  T a b le .

S h r im a t i  R c n u  C h a k r a v a r t t y :  T h e
statem ent d o e s  n o t  s h o w  h o w  m a n y  
of those f a c to r ie s  a r e  in  t h e  p u b l ic  
sector and h o w  m a n y  a r e  in  t h e  p r i -
vate sector. May I k n o w  w h a t  i s  
t h e  l ic e n s e d  c a p a c i ty  a n d  th e  e x is t in g  
capacity o f  t h e  p r iv a t e  s e c to r  a n d  
th e  p u b l ic  s e c to r?

S h r i  N a n d a :  I  h a v e  a  s t a t e m e n t  b e -
fo r e  m e — i t  w i l l  t a k e  t im e  to  r e a d  i t  
o u t— w h ic h  g iv e s  p r e c i s e ly  t h e  n a m e s  
o f  t h e  v a r io u s  f a c to r ie s  in  t h e  p u b l ic  
s e c to r  a n d  th e  p r iv a t e  s e c to r  in  d if f e -
r e n t  S ta te s  a lo n g  w i th  o t h e r  r e l e v a n t  
in f o r m a t io n .

M r .  S p e a k e r :  T h a t  a ls o  m ig h t  b e  
p la c e d  o n  t h e  T a b le .

S h r i  N a n d a :  I s h a l l  d o  so.

S h r i  M o r a r k a :  T h e  h o n . M in i s t e r
s a id  t h a t  s o m e  o f  t h e  p r o j e c t s  0tm 
l ik e ly  to  b e  b e h in d  s c h e d u le .  M a y  I  
k n o w  w h a t  s t e p s  G o v e r n m e n t  i s  t a k -
in g  to  a v o id  d e la y  a n d  e n s u r e  p r o -
d u c t io n  in  t im e ?

H i e  M in i s t e r  o f  8U *1 M id  H e a v y  
I n d u s t r i e s  ( S h r i  C . B n b r a a n n b u n ) :
M ay  i  s u b m i t  t h a t  t h i s  q u e s t i o n
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should be put to the hon. Mint«t»r 
for Heavy Industries who is in charge 
of fertilisers.

Mr. Speaker: The hon. Minister
could have suggested that

Slavery in NEFA 
+

f Shri Rish&ng Keishlng:
\ Shri P. C. Borooah:

W il l  t h e  Prime Minister b e  p le a s e d  
to  s t a t e :

( a )  s in c e  w h e n  G o v e r n m e n t  took 
u p  t h e  w o r k  f o r  e m a n c ip a t io n  of 
s l a v e s  in  N .E .F .A .;

( b )  t h e  n u m b e r  o f  s l a v e s  e m a n c i -
p a t e d  s o  f a r ;  a n d

(c )  t h e  a m o u n t  s p e n t  o n  th i s  p r o g -
r a m m e  i n c lu d in g  r e h a b i l i t a t i o n  o f  t h e  
f r e e d  s la v e s ?

The Minister of State in the Min-
istry of External Affairs (Shrimati 
l<akshrol Menon): ( a )  T h e  G o v e r n -
m e n t  is  a  c o n t r a c t in g  p a r t y  t o  t h e  
S l a v e r y  C o n v e n t io n  o f  1926. O u r  
C o n s t i t u t i o n  d o e s  n o t  p e r m i t  s l a v e r y  
and, s in c e  in d e p e n d e n c e ,  t h e  G o v e r n -
m e n t  h a v e  b e e n  m a k in g  a l l  p o s s ib le  
e f f o r t s  t o  e r a d i c a t e  t h i s  e v i l .

( b )  O v e r  3,000 s l a v e s  h a v e  b e e n  
e m a n c ip a t e d  t i l l  t h e  31s t  M a r c h ,  1962, 
o f  w h o m  a  v e r y  l a r g e  n u m b e r  w a s  
l i b e r a t e d  d u r i n g  t h e  y e a r  1961-62 
a f t e r  t h e  G o v e r n m e n t  f ix e d  t h e  t a r g e t  
d a t e  o f  t h e  31s t  M a r c h ,  1962, f o r  t h e  
c o m p le te  a b o l i t io n  o f  s l a v e r y  i n  N E F A  
S o m e  s la v e s  in  t h e  m o r e  r e m o t e  v i l -
la g e s  i n  t h e  i n t e r i o r ,  h o w e v e r ,  s t i l l  
r e m a i n  to  b e  l i b e r a t e d  a n d  t h e  N E F A  
A d m i n i s t r a t i o n  a r e  t a k i n g  v ig o r o u s  
s t e p s  f o r  t h e i r  e m a n c ip a t io n .

( c )  A  t o t a l  s u m  o f  R s .  1,08,410 w a s  
s p e n t  u p to  t h e  30t h  S e p te m b e r ,  1961, 
o n  t h e  e m a n c ip a t io n  o f  s la v e s .  A n -
o t h e r  R s . 4 l a k h  w e r e  a l l o t t e d  f o r  t h i s  
p u r p o s e  f o r  t h e  s e c o n d  h a l f  o f  t h e  
y e a r  1961- 62. T h e  e x a c t  a m o u n t  
s p e n t  f r o m  t h i s  a l l o t m e n t  w i l l  b e  
k n o w n  a f t e r  r e p o r t s  h a v e  b e e n  r e -
c e iv e d  f r o m  a l l  p o s t s  i n  t h e  i n t e r io r .

Shri Rishang Krisbin;: May I know 
whether the emancipated slaves are 
rehabilitated in the places where they 
were kept or they are sent back to

the villages where their patents er 
relatives live?

Shrimati lakshm i Msneet They axe
at liberty to go back to their Villages. 
The problem of rehabilitation has not 
arisen at all because there is plenty 
o f  land.

Shri Basomaiari: May I knew
w h e t h e r  t h e  G o v e r n m e n t  i s  aware of 
t h e  f a c t  t h a t  t h e r e  i s  s l a v e r y  s y s t e m  
in  p la c e s  o t h e r  t h a n  N.E.F.A i n  t h e  
t r i b a l  a r e a s  i n  t h e  s o u t h  . . .

Mr. Speaker: We are all talking of
s l a v e r y  in  t h e  N.E.F.A. j u s t  a t  pre-. 
s e n t .

Shri P. C . Borooah: M a y  I  know
w h a t  t r a d e s  t h e  e m a n c ip a t e d  slaves 
a r e  p u r s u in g  a t  p r e s e n t ?

Shrimati Lakshmi Menon: There is
p le n ty  o f  la n d  i n  t h e  N.E.F.A. T h e y  
r e h a b i l i t a t e  th e m s e lv e s  e i t h e r  b y  
g o in g  b a c k  to  t h e  v i l l a g e s  o r .  . . .

M r. S p e a k e r :  T h e y  s e t t l e  d o w n  o n  
t h e  la n d .

Shri Hari Vishnu Kamath: Is it a
f a c t  t h a t  C h in e s e  a g e n t s  o p e r a t i n g  in  
o r  n e a r  N.E.F.A. a r e  e x p lo i t i n g  t h i s  
t r a g i c  e v i l  in  t h e  c o u r s e  o f  t h e i r  p r o -
p a g a n d a  a g a i n s t  I n d ia ?

Shrimati Lakshmi Menon: It is not
t r u e .

Shri Hari Vishnu Kamath: She does
n o t  k n o w  p e r h a p s .

Mr. Speaker: I t  is  j u s t  p o s s ib le .  

Shri Bern B a r u a :  M a y  I  know whe-
t h e r  t h e  t r a d i t i o n a l  s l a v e s  e m a n c ip a t -
e d  in  t h e  T r i b a l  b e l t  are rehabilitated 
i n  t h e  s e n s e  t h a t  t h e y  are given fin-
a n c i a l  a s s i s t a n c e ?

Shrimati Lakshmi Menon: I have
a n s w e r e d  the question.

Shri Hem Barna: Financial assis-
ta n c e ?

Mr. Speaker: Financial Assistance
to the liberated slaves?

Shri Hem Barma: Yea.
Mr. Speaker: Whether they are

given any financial assistance?




